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Annexure 3.4 (Non-SCS) 

Si -Data of Non SCS Officer(s) 

1. Name of Officer: 

2. Date of Birth: 

3. Educational Qualifications: 

4. Whether belongs to SC/ST/OBC 

5. Date of Confirmation: 
in Gezetted posts 

b. Present Post held: 

7. (i) Date of appointment to the post which 
has been declared equivalent to the post 
of Dy. Collector in the State Civil Service: 

(ii) Name of the Post: 

(iii) Whether holding that post substantively 
and the date since when 

8. Details of Gazetted posts held: 

S. No. Name of 
Posts held 

the Category 
of posts 

Period Scale 
Pay 

of Duties 
Brief) 

(In 

9. Achievements in Brief (including publications if any): 

10. Trainings undergone: 

Note: ho-data should be duly signed by the individual officer and 
authenticated by the Cadre Controlling Department. 
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S.No. 

Name of Officer (S/Sbri) 

Whether SC/ST/08C 

Date of Birth 

Post held (Declared equivalent to the 
post of Dy. Collector in the State 

Civil Services) 

Date from which continuously 
holding the post (Declared equivalent 

to the post of Dy. Collector in the 
State Civil Service) 

Whether the post held is Gazetted 
and in substantive capacity, if so the 

date of confirmation in that post 

Pay Scale of the post (Declared 
equivalent to the post of Dy. Collector 

in the State Civil Service.) 

Remarks 



S. No. 

Name of Officer(s) 

Year in which offence is committed 

Date of issue of Charge Sheet 

Date on which penalty imposed 

Nature of penalty 

Period of Currency of the penalty and 
the date when the currency of penalty 

will be over. 

Whether any appeal has been filed 
and if so whether there is any interim 

stay/stay. 

Remarks 



a. 
PROFORMA-t 

DECLARATION OF SHRI/SMT 

I, hereby declare that I have only one living spouse, whose name is 
Smt./Shri  

(SIGNATURE) 
Name of the 

Date:- Officer 
Designation 

Witness:-1 Witness:-2 

(Signature) (Signature) 
Name:- Name:-

Full Address:- Full Address:-

PROFORMA-2 

Consent of Shri/Smt 

I, hereby give my consent for termination of lien in the 
 (Name of State Service ) on 
eventual substantive appointment in the Indian Administrative Service 

Date:-

Witness:-1 

(SIGNATURE) 
Name of the 
Officer 
Designation 
Witness:-2 

(Signature) (Signature) 
Name:- Name:-

Full Address:- Full Address:-
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PROFORMA-3 

Declaration of Shri/Smt 

I, hereby declare and convey my unconditional willingness for 
appointment to the Indian Administrative Service in case of selection. 

Date:-

Witness:-1 

(SIGNATURE) 
Name of the 
Officer 
Designation 
Witness:-2 

(Signature) (Signature) 
Name:- Name:-

Full Address:- Full Address:-


